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Integrated Cooperatlve Development Project In 
selected districts. 

Assistance to Cooperatives for Women 

Assistance for Coopratlve Marketing Processing 
and Storage Programme In Cooperat~vely under 
developed StatesIUTs 

Cooperative Sugar Mills 

Growers Cooperatrve Splnnlng Mills 

Assistance to  Weaker Sections Cooperatlves 

Study Group on  L L  lr:-~ali~ty a n d  Cooperation 
for Weaker Sectlons In Tribal Areas 

Assistance to National Federal lon of LaDour 
Cooperatlves for Weakers Sectlcns 
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P r imary  Heal th  Care Sys tem 

1 7 5  SHRI MU1 LAr.[ 'AI!.r L A ' S A  - L A Y ; : 2 A Y  
Will the M~nister o l  H k A ! ' m  A \ .  ; A t , '  ' *  WELLARE 
be pleased to state 

( a )  the name of the States &PI, !  ,.i,s a .  ., eved 
h~ghest  standard In Primary Fealth I;,~re bysri.7 

( b )  whether  the  Government  cf Kera la has 
submitted any proposal to !he Clnior! G2vernment for 
the qualrty Improvement o! heal!h care fac~i; t les of 
the coastal areas, espec~al ly  tor t9e t~shermen and 

(c !  11 so,  the est~mated cost o f  the project and the 
response of the Union Government !hereto' 

THE MINISTER OF STATE OF THE MiNISTPV OF 
HEALTH AN@ FAMILY WELFARE (SHRl  SALEEM 
IQBAL SHERVANI) ( a )  No evaluaticr 1.I S : a t e . ~ ~ s e  
standards In Prlmary Health Ca!e Sysrem has been 
conducted 

( b )  and ( c )  Government of heraia ha3 suhm~tted 
to the Plannlng Commiss~on a project proposal tor 
Improvement o l  exlstlng Health Care In Govt Csastal 
Health Ins t~ tu t~ons  of Kalala at an estimated cost of 
Rs 11 78 crores for special central assistance The 
P l o p o s a l  e n v ~ s a g e d  repalr and  maintenance o f  
eXlSllng health ~ns t l tu t lons ,  ~mprovement  ot *ate l  
Supply a n d  s a n ~ t a t i o n  s u p p l y  0 1  m e d i c i n e s ,  
lmprcvemenl of IEC act~v l l les upgradallon of Lab 
facl l l t les and  e n l d e n i ~ o l o g ~ c a l  survel l lsnce system 
through improved community par l lc lpat~on etc The 
Plannlng Comm~ss ,on  has suggested to the State 
Government that the Govt may draw up a proposal 
for lmplernentat lon o f  these lntervenl lons In one 
selecled coastal block during the remalnlng perlod 
of the Elghlh Plan and based on the experience 
galned a proposal tor lmprovement of coastal areas 
may t e  prepared as a part o l  the Nlnth Plan 
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I l legal  Arm8 Trade 

176 SHRI RAM KRIPAL YADAV Will the 
M~nis ter  of HOME AFFAIRS be pleased to state 

l a )  whether the Government are aware o f  the 
illegal arms trade In Delhi's eastern border vll lages 

fb) 11 so, whether the Government have made 
any Investtgat~on Into I!, 

( c )  11 so,  the outcome thereof and 

Id)  the action taken thereon7 

THE MINISTER OF HOME AFFAIRS l S H R l  
INDRAJIT GUPTA) (a )  According to the informa:loi 
recelved from the Delhi Po l~ce ,  no Illegal arms trade 
In Delhl's eastern border v~ l lages bas c o T e  to nc!r.e 
recently 

:b) to ( d i  Do not arise 

Prof i t  of Fert i l izer l n d u r t r y  

177 DR LAXMINARAYAN PANDEY Wil: :Qe 
V i n ~ s r e r  of C H E M l S A L S  A N D  F E R T l L l Z E R S  b e  
Dleased to state 

( a )  whether the profl! earned by the fer t t l i ter  
industry in Indla has been slashed down durlng the 
last two years, and 

i b :  ~f s o  the de ta~ ls  and reasons therefor' 

TciE MINISTER OF STATE OF TLiE MINISTRY 3 r  
CHEMICALS AND FERTILIZERS ( S h R I  SHEES R A V  
OLA) (a )  and (b )  Exciud~ng the two sick fert{iizer 
companles, the post tax proflts of the other elgnt 
Cen!ral public sector fertiitzer enterprrses have g o l e  
up from Rs 598 03 crore In 1993-94 to Rs 656 4 6  

crcre In 1995-96 (prov~sional  estlrnates) 

Impor t  01 Urea 

178 SHRI LALlT ORAON 

PROF RASA SlNGH RAWAT 

Will the  M ~ n l s t e r  o f  C H E M I C A L S  A \ 3  
FERTILIZERS be pleased to state 

( a )  the names of the countries from which tqe 
urea has been imported along W I ! ~  1:s quantum 3 - 3  

rates during the years 1993-94 1994.95 1995 3 6  
and 1996.97 till June 30 1996 

(h)  whether such cases have ccme to the r::l:e 
of the Government In wh1c3 the paymen! has been 

made to !he foreign f ~ r m  tor urea but the s,~pplv nas 
not been recelved so far and 

(c)  ~f SO, the details thereof and the ac l \on laken 
so tar to recover the amount paid' 


